[ 19 December, 2023 ] 47

MR. CHAIRMAN: Shri Pankaj Chaudhary to move that the Bill be returned.
...(Interruptions )...
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The question was put and the motion was adopted.
...(Interruptions ...

MR. CHAIRMAN: Hon. Members, it is our responsibility to have the House in order.
...(Interruptions )... You are yourself not on your seat. ...(Interruptions)... You are
contributing to disorder of the House. ...(/nterrupt/ons)... Even very senior Members
are doing it. ...(Interruptions)... | can tell you one thing...(Interruptions)... | can tell
you one thing, we are setting a very dangerous example. ...(Interruptions)... Hon.
Members, | request all of you to go to your seats, be in order. | will be forced to take
stringent action. ...(Interruptions)... Please. ...(Interruptions)... Please maintain
order. ...(Interruptions )... The House is adjourned to mest at 4.00 p.m.

The House then adjourned at twenty -five minutes past three of the clock.
The House reassembled at four of the clock,
MR. CHAIRMAN in the Chair.
MESSAGES FROM LOK SABHA

The National Capital Territory of Delhi Laws (Special Provisions) Second
(Amendment) Bill, 2023.
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Secretary-General.

SECRETARY-GENERAL: Sir, with your kind permission, | rise to report that the Lok
Sabha, at its sitting held on 19" December, 2023, passed the National Capital
Territory of Delhi Laws (Special Provisions) Second (Amendment) Bill, 2023.

| lay a copy of the said Bill on the Table.
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MR. CHAIRMAN: The House needs to be in order. ...(Interruptions)... The House is
adjourned to meet at 5.00 p.m.

The House then adjourned at three minutes past four of the clock.

The House reassembled at five of the clock,
MR. CHAIRMAN in the Chair.

The Central Goods and Services Tax (Second Amendment) Bill, 2023
&

The Provisional Collection of Taxes Bill, 2023.

SECRETARY-GENERAL: Sir, with your kind permission, | rise to report that the Lok



